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learned ceunsel fer the applicant ard
alse Mr, Jo.L. Sarkar, learned Standing
ceunsel fer the Railway.

Mr, Sarkar, learned ceunsel fer
the respendents stated that he has ebtai-
ned instructiens and seught fer seme
time fer filing reply. Three weeks time

. is allewed te the respendents te submit
written statement.

. Let the matter be admitted
ard pested fer hearing en 25,3.2003. In

. the meantime, the respendents may file

_ written statement.

b

—

Vice~Chairman

Heard Mr. &.Chakraharty, learned
counsel  for the applicant and also Mr.
J.L. Sarkar, learned standing counsel
for the railway. Mr. Chakrabarty, |
learned counsel for the applicant stated
that he has received written statement
in Court today and he wants to go .
through the same. Accordingly, th€ cdfe
is adjourned and posted for heér'.'inc'j\ on
645.2003,

ol —— L\/V

Member , Vice~Chairman .

Ptesent ¢ The Hon'ble Mr. Justice D.N,

_Chowdhury v.tce-th.tman. L

The Hon'hle Hr. 8o Biswas.
: Admtni\strative Member.

l'}

‘On the prayer of Mr. A. Chakr-

abarty, 1eamed oounsal £or-the applicant
' the case is adjourned. List on 20.6.2003'
" for hearing. '

<. 0)/,;)/,“ l/__/j/

Member , Vice~Chaimman
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Adjournedfgnzthe prayer of Mr, A, |
*Chakrabarty; learned counsel for the
tapplicani;" ' | |
List again on

30.7.2003 for
hearing.’ '
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' Heard learned counsel for the

«parties. Hearing concluded. Judgment

rdelivered in open Court, kept in sepa-

'rate sheets. ‘

' The'application is dismissed in

'terms of the order. No costs.
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CENT RAL AUMINISTRATIVE TRIBUNAL , b
F GUWAHAT I BENCH
s 0.4. / ®Weh- No. . . 379 - of 2002,
| DATE OF DECISION 3067.20Q3e.....
. sri Rradip.Debnath. . . . . o o 00T . .APPLICANT(S) .
i . A
!
. ,ﬁ?R'Q‘Qekﬁo,Mxmbmﬂhakxaboxty & MCoReDaSs «.. - ADVOCATE TOR THE
| S APPL ICANT(S) .
- VERSUS -
.. ,?Pi?n,of India & Others, . . .. ... RESPONDZNT (S) -
[ 4 ‘ .
| M.d.L.sarkar, Rly,standing counsel.. . . . . AOVOREE O THE
‘ RESPONDENT (S) « C
THE HON‘BLE MR JUSTICE D.N.CHOWDHURY, VICE CHAIRMAN. -
g :
THE I,'ON‘BLL MR NeD.DAYAL, ADMINISTRATIVE MEMBERe :
1. wﬁether Reporters of local papers may be allowed to see _ |
the judgment 2 ‘ _ ‘ "
2.'T? be referred to the Reporter or not ?
3. whether their Lordships wish to see the fair copy of the

judgment ?
is to be circulated to the other

7z

4. Whether the judgment
Bgenches ?

Judgment delivered by Ho'ble Vice=-Chairman.

L L




CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH.
Original Application No.379 of 2002.
Date of Order $ This the 30th Day of July, 2003.

THE HON'BLE MR.JUSTICE D.N,CHOWDHURY, VICE-CHAIRMAN.

THE HON'BLR MR.N.D.DAYAL. ADMINISTRATIVE MEMBER.

Sri Pradip Debnath

S/o Promod Debnath

Vill: Krishnanagar, sarada Pally

Hojai, Disttécts Nagaon (Assam). o o o . Applicant,

BY Mrs. SoDeka, MrvoChakrabortY & Mr.ReDasg,
- Versus =

1. Union of India
Represented by the General Manager
N.F.Railway, Maligaon
Guwahati,

2+ The Chairman
Railway Board, Rail Bhawan
New Delhi.

3. The Chairman
Railway Recruitment Board
- Station Road, Guwahati-l. e ¢« « o Respondentss

| ‘i;ay Mr.J.L.Sarkar, Railway Standing Counsel.

ORDER
CHOWDHURY, Jo(V.C.): |

19
In this application under sectioq[af the Administ-

rative Tribunals Act, 1985 the applicant has assailed the
action of the respondents authority in capcelling the post

of Junior Accounts Assistant advertised vide employment notice
No.1/96 by the Railway Recruitment Board. The applicant dso
praYed for a direction on the respondents to declare the result
of the written examination held 25.3.2001 for the aforementioned .

post. The basic facts relevant for the purpose of adjudication

. of the proceeding.is outlined herein belows-

1. By employment notice No.1/96 dated 20.5.1996 the

. Rallway R#cruitment Board, Guwahati. invited applications

. foom the eligible candidates for 39 category posts including

post of

the post of Junior Accounts Assistants. The/Junior Accounts
 Assistant was listed in category No.37 for f£illing up 31

- vacancges, out of which 15 were unreserved. The applicant

Contd. /2



s 2 3
applied for the post within the perio@ specified. The said

post was re-advertised in:a_daily news paper “The Assam
Tribune on 29.4.1997. Ther#after call letters iésued for the

W written examination to the ellgible candidates including the
applicant. The written examination for category No.37 was

I held on 9.11.1997. The applicant asserted that he ; fared
well in the said examination. but the same was canecelled by -

| ; the respondents authority and thgoﬁzf;gigiogublished in "The
Assam Tribune" on 26.2,2001. By the said notification a fresh
date for re-examination was fixed on 25.3.2001 and for that
purpose call letter was also issued to the applicant. The
applicant appeared in the said. written sxanination, but this

i time also the respondents authority cancelled the saﬁe by a

notice published d&n "The Assam Tribune" on 15.9.2001 on admi=-

nistrative @round. The applicant contended that though serious

1rregularities happened in the written examination in respect

of category No.2 6f Employment Notice No.1/200Q which was

helld on 7,4.2062 and complaint Qas lodged, .but’ the same.was

not cangelled., As a matter of fact, the result of the written

examination of category No.2 of employment notice No.1/2000

| was declared and published in "The Assam Tribuna” on 9.7.2002.

The applicant alongwith other candidates, thereafter, made a
‘ dated 7.2.2002
' representation/before the authority for conducting re-exami-

nation of the cancelled written test. While the applicant was

awaiting for response by the impugned notice dated 12.8.2002

published in "The Assam Tribune” on 14.8.2002 the respondents

authority reduced the post of Junior Accounts Assistant along

with some other posts to zero and consequently cancelled the

written examination process conducted for the post. Mr.A.

\v/\/VEhakraborty. learned counsel for the applicant strenuously

| contended that the respondents acted arbitrarily and discri-
‘minatorily in the matter of public employment and‘ thereby

j denied the applicant equal opportunity in the matter of employ=-

! ment. The learned counsel for the applicant contended that the



$ 3¢
authority conducted the examination and in the absence of
any valid reason there was no justification for cancélling

the examination and finally totally cancelling the process of

employment,

24 3e have heard Mr.J.Le.Sarkar, learned Standing
counsel for the Railways at lengthes The respondents in its
written statement stated that in the Employment Notice No.1/96
there were 39 categories. Catégory'ﬁb.37 was meant for Junior
Accounts Assistant. There were 31 posts in category No.37
comprising of UR, sC, ST & OBC. The written examination was
held on 9.11.1997 and the type test was held on 21,12.1997,
Due to anomalies in the written test the said examination was
cancelled vide Railway Board letter dated 23,5.2000. Subse-
quent written examination was held on 25.3.2001 and the dame
was also cancelled vide Railway Bodrd letter dated 6.8.2001.
In the written statement the respondents also asserted that
in view of the review and for want of vacanties the Railway

| Board put restriction for issuing recguitment notices in
respect of certain categories of posts including the'post of
Junior Aecounts Assistant without prior approval of the Board

and the said restriction was extended upto 31.7.2003.

3 .The issue relates to legitimacy of the action of the
”§ﬁi’resp6ndentszlrhe respondents being an employer.issued employ-
ment nbb%ces inviting applications from the el;giblq,candi-
dates for filling up the post¢agd steps were taken for that
| purpose. However, the elaminations were cancelled due to
anomalies committed by the concerned authority., The Recruitment
Board upon considering the report of the Vigilance organisation
of M.F.Railway cancelled the earlier written examination and
9rdered for re-examination. However, the saidVWﬁjiif:E:rami-
\\//~_//Anation for the post of Junior &ccounts Assistant/ held on 25,
' 3.2001 had to be cancelled on consideration of the repoet/
proposal sent by the Chairman, Railway Recrufitment Board and

the Chief Personnel Officer, NeF.Railway.. The said report

Coneg, /4
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and the proposal sent through gonfidéntialaD.o. letter No.

RRB/G/37/1/99 dated 25,3.2001 was considered by the Railway

Board. On consideration of the report, the Railway Board

il

ﬁ instructed the CPO/N.F.Railway to call for explanation of

; the officer=-in-charge and take up with hime Necessqry"instru-
! 'ctions were issued accordingly to remedy the situation. By

. || the said tbmmunication Chairman, Railway Recruftment Board

H Guwahéti was aiso advised to take necessary steps as remé-

L dial measure in conducting the examination. It also appears

F on the record that in view of the empanelled Junior Accéunts v

Agsistant scale Rs.4000-6000 (RPS) awaiting absorption for

! want of vacancies on the Railways, Board decided that all

pending indents of Jr.Accounts Assistants received from

| }I Western.‘Central anva.F.Railways on RRBs need to be cancelled.

in the light of communication dated 1.11.2001 by communication
| dated 6.11.2001 the Railway Board imposed the restriction on
ﬂ issuing Recrqﬂtment Notices. In the set of circumstances no

vﬂ illegality is discernible in the action of the respondents

' requirgng judicial interference.
The application is accordingly dismisseds

ﬂ - . There shall, however, be no order as to costse

d ' -
i | |
| ( N.D.DAYAL ) |

( D.N.CHOWDHURY )

ADMINISTRATIVE MEMBER VICE CHAIRMAN
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Threat to world health
/.- " process

GENEVA, May 21— The is now costing millions of lives.

& overuse of medicines and abuse = WHO issued the World Health

of nature have combined with  report, 1996 on the opening day

- the age-old problem of poverty of its week-long annual assem-
_.and “the modern luxury of bly.” .

international travel to produce 2 There is some good news.

. ,devastating upsurge in infecti-, Globally, life expectancy J§ now

- 6us diseases, a new réport says. - 65: Three years higher than in

. — - 3 mortality - has

-HThe- report by- the World ::ga!vedss ;:‘gaon;eamom GOt):ieams

ealth Organisation warns that - i . .

- " per 1,000 live births. This has
the spread of untreatable forms enco ed women to have
of Malaria and tuberculosisand ¢ s )
the emergence of killers like - ewer 1e3 39"958 verageaitd o
AIDS and ebola thredten to D& M in 1995 <omPars
undermine recent advances in 32 in'1990 although the planet

- health care. ) A ?:i\-aus dangerousty overcrow-
of?'egazgmg;nﬁ:;ﬁ - -Eight out’of ten, children are
- N " P immunised against .Xiiers like
¢ diseases; WHO Director-General - .- q. . polio is on'the verge of
Dr Hirouhi Nakajima said, -, - Teasies Pollo o o s
. R L. following smallpox.into history.
. The optimism of a relatively Leprosy, too, may soon become
few years ago that manyofthese  an evil of the past. -,
. diseases could be brought under - . "But overall, the 137-page
control has led to a fatal report makes gloomy reading—
complacency. This compt Yy~ AP- - . X

. i C e S
Leesworn inas-- *'
hd - A [ N
- Taiwan President :
. TAIPET, May 21 — Lee Teng: . contained no specifi¢, offers of
© Hui was sworn in as Taiwan's- compromise, but sought tostrike
. first-popularly elected President .a conciliatorynote._ - .-
- &nd’, offered . ‘to. meet with - * He also flatly ruled out making
" China’s leaders for " talis -on-r Taiwan independent and dum-
- ====endingtheir49-years of hostllity, = ping the-doctrine that Taiwan
FEpOrtSAPT o v © 7, and China are one countyy." -
. Offering to take ‘a personal _ - Calling independents unne-
lead, he said he wanted to meet  Cessary : and ° impossible, “he
and directly exchange opinions_ added. I am’ .deeply convinced
with the -Chinese Communist” that the Chinese people shall -
leeders to open a new era in  complets. the historical test of
dialogue and tooperation. : peaceful unification in the 21st
. in the future, if necessary for _century. i . - NV
“the country. I am wiling to ~ Meanwhile, he said, we in
; j i * Taiwan have realized the drearn

of -all Chinese. We have created

"7, with me the common wishes of . .
™/ our' 21 million people. Mr_Leé” miracle and achieved world-
. * told 50,000 people packing 8 ~ acclairoed democratic reforms.
* - stadint outside Taipet. . .. Those reforms, Which léd <o
. Mr Lee's: eagerly. awaited -; the first'presidential election by

i

‘an. eye-catching . _economic 1

; speech at: the stadum: in  universal suffrage, wére largely |
? e e e o m e e o

~

‘Applications are invited in prescr
or in proforma application given below (tobe
thick paper) for the following temporary pos

2

Railway. Applications completein all respects alo!
ASSISTANT SECRETARY, RAILWAY RECRUITMENT
781001, ASSAM under certificate of posting so asto reac

K 3o
1 N .

(Craway notice D)
Vo e - .

i ) s P
BAILWAY RECRUTTMENT BOARD :'GUWAHATI N
-~ EMPLOYMENT NOTICE NO. 1/96
. STATION ROAD, GUWAHATI-781001 A G
ok D&%gA:%/o%/Qge/“‘ o N q;i“\\ India, NCYT) in Civil Engg. from recognised Institution or equivalent, the course being of 2 yrs.
. 'CLOS 2 paet .o it A yrs.
ribed forms obtainable from any important Raitway Station

neatly typed in using one side onlyin astandards

15, likely to be permanent, in the Northeast Frégtier C
g with required enclosures should besenttdtiie
BOARD : STATION ROAD, GUW. -

1 the Board's office on or before 17-30 hrs. -

of 30/06/96. The applications can alsobe droppedin the ~Application B_o:g' keptin the.RRB Office
Beforé 17-30 hrs. of 30/068/96.. " - & ¢ b el )

3 T
CATEGORY
No-- NAMEOF '

1. Stenographer (sngm)

2. Appr. Junior Engineer/” 2000-3200/- R.$2000/ 02

- Sig/Gr.T1

3. Appr. Signal ln_s;;ecor/ -

Gr.-11 R
4. Appr. Tele Communi- S
. caton Inspector/Gr-li-
5. Appr. Tele Comununics-
. tion Maintainer/Gr-111

6. Tr. Asstt Draftsman®

~(s&m . = - °
7. . Tr. Blectric Foreman/ -

STA/Depury Shop Supdt’ -
8. Appr. Mechanics (Elect) 1400-2300/-

(Bect) . o
10. Tr. Drafk. na_n(}-leq)_
Cecty =i -
12, Traffic Apprentice -

. 13. Commercial Apprentice
.. 14. Physiotherapist =~

15. Sxaff Nurse -
16. Pharmasit . *

17.LabAsste © . Y st
. o180 App.ﬂedq:ﬁu .

19.Tr. Depury Shed

" "3 Supdt (Eleet/DSL)

7 1400-1440/- Bs. 1400/-”

. uoo-zaow-j'é.s 1320/- 04 02

- 14002300/ ‘Ra. 1200/- * 02
. 1320-2040/: Rs 1320/- 02

2214902900/t B, T4 om P2 Ol i S0

. EMPLO NOTICE NO CATEGORY.NO. AG WHICH THE CANDIDATE AP
MUST CLEARLY BE WRITTEN ON THE TOP OF THE COVER ENVELOP

PLIES

AGE

1200-2040/- — - . -—~0% -

1400-2300/ Bs. 13207~ 07
1400-2300/- ¥s. 1320/-° 07

0501500/ Rs. 950/~ 08

12002040/ Ra.1200/- 03 “0LO1 OL°
1400-2300/: 0
1600-2560/-

1400-1440/- Rs. 1400/- - 06 - 02 62 01

14002300/ = - 01
1400-2600/- + =" 7 13
1350.2200(-  — ., O4
875-1640/- - — - Ol

. Ll e e . .
2000-3500/" - Ra. 2000/~ —
1400-2300/- B< 13207 04 ' I

1320-1350/- Rs. 1320/~ .06
. 1200-2040/-* Ra 1200/~ 4 01 -

“oemoz o1 0.1

1200.2040/-" Ba 1200/ 04 01°01 O1F 07
20003200/ “Ra. 2000/~ 01 01 = —Lg 02

‘Re. 1400/ - 09 05 01 . 03 - 18

£ 65 T B EEEEEEE

g
5
g
4

Bothi 12 months 22 %30 Yrs.

.ASON -
- 010696

18 to 26 Yis.
18w et

18025 Yrs

18030Ys-
2010 30 Yrs. N

" Category No. 26 : BE (Mechanical). . R \
Category No. 27 : Dipl in Mech. Engineering. a X, 5%
Category No. 28 : Degree in Méchanical/Electrical Engineering from a recognised Engineerjng
College. . i - o . > .. MR
Category No. 29 : BA. with Hindi as elective subject & English on a subject at degree level, or.a

+grduate with English as a subject plus 2 degree or diploma in Hindi equivalent to BA. ot higher,

andard of B.A (Hons) in English and a degree or post graduate degree or diploma in Hindi, %

them. Lo . -
Category No. 81 ; ee in Civil Engineering. R - -
gzu.egory No. 82" (10+2) with icience and Maths. Diploma holders in Civil/Mechanical/electrical
Engineering also be'eligible.. = T T e o
_Category No. 33" Mini TTI certificate in Dr~its.aenship (National‘h‘-adngrtiﬁm&ebyGovt.of

A

Institution will also be-eligibie. . . . = IR 3
Category NoS%(Matﬁc plus 3 yrs. diploma in Civil Engg- from Govt. recognised Institution-or
recognised colleges. " - . CE . TeLe . N
Category No. 35 : Degree in Civil Engg. Department of a recognised University.
Category No. 36 : Degree in Civil Engineering Department or equivalent examinztiol -c .
Category No. 37 : University degree preference being given to. person with 1 & II divisions — °
Honours & Master Degree. The candidate should possess typing_ proficiency of 30 words per-
‘minute in English or 25 words-per minute in Hindi as an essential qualification besides the
prescribed educational qualification..” St . S L
Category No. 38 : (i) lind class Master's Degree in Commerce with special paper Banking. (ii) -
University Degree/Dip} in Education/Teaching. OR Integrated two, years Post Graduate

B duration’Civil Engg. Diploma holders and.holders of diploma in Drafisr hip from 1

--medium.
.Batany/Zoology. 45% marks can be considered equivalent to Iind class where there is no’
demarcation of class in Bachelor’s Degree: (i) University degxee/Diploma in Education/Teaching -
'OR 4 years integrated . Degree course in. regional colleges of Education of NCERT. (iii) *
Competence to teach through English and Bengali Medium, e .
NB. : (i)-A GENERAL - RELAXATION *IN UPPER AGE LIMIT FOR ALL COMMUNITIES/
H- *.. CATEGORIES OF CANDIDATES HAVE BEEN GIVEN BY 5 YEARS BESIDES THE AGE
RELAXATION GIVEN IN PARA-2. THIS RELAXATION 1S APPLICABLE FOR2YEARS -
WITH EFFECT FROM 4/8/95. " * ' S R e e
. D DOWN AT THE TIME OF SUBMISSION OF APPLICATION. CANDIDATES WHO-
-. HAVE YET TO APPEAR AT THE EXAMINATION AND WHOSE RESULTS ARE
WITHHELD OR NOT DECLARED ARE NOT ELIGIBLE TO APPLY. . . L

24 months -18 to 28Yrs.
24 months . 18 to 28 Yrs.
12 months 18 to 28 Yra.
e Tl
- 24 months “ 18 to 28 Yrs. .
. 18t0 25 Yra.
: 1

05 Both-12months 181026 Yrs, 1. GENERAL INSTRUCTION .

3 -__BothT—24-months= 2018 3EYrs === ST e U AL =
A Both— 19 mo: v \{Jéd 'Trbe, URsUn-Reserved,” OBC=Other Backward Class,
17 B 'l.zmomé;sﬁ'\’ﬁ?_ LP.O. =Indian Postal Order. . = ~.. ' ! e -— a

24 rjonths 20 to 28 Yrs. -1.2 The number ‘of vacancies shown may be increesed or decreased.”. i~ v el
{11 24 months 20 to 28 Yra. 1.3. SC/ST/0BC candidates can apply against UR posts but they will have to compete with UR
1 ‘-  18w28Ym candidates. SC/ST/OBC candidates need apply strictly against their respective vacancies
-  20w3BYn only. A NS - Y b
0 PR o S il 2. AGE LIMIT T BT
24 months * 18 to 28 Yrs. 2.1 The'age wili be reckoned as on 01-06-86. The upper age limit is relaxabie as under :— .
- . _(a) By 5.years for SC/ST candidates and by 3 yrs. for OBC candidates. ~ N
.12 months 20 to 30 Yrs.. () ‘By 5 years for Bonafide displaced Goldsmiths. - oad <o sl

(¢) By 10 years in case of physically handicapped. T.. -ef - T A 2T A
‘(d) Upto the age 40 years for "RESERVISTS™ not yet employed in Govi. service. -~ &'
(e) Upto the extent of service rendered by Group 'C and Group ‘D’ Railway staff and casusd -
. Labours/substitutes provided .that-they have put in’ rainimum "of 3 years service
*.. (continuous orbroken)subject to the condition that the Ageof 35 yrs. For working quass-
Administrative offices of the Railway organisation such as Railway Canteens, Co: -
. ;tive sorieties and Institutes upto 5 years service rendered in such organisations and
! upper age limit of 35 years whichever is less. PR e vd

=40 .Ipper age limitin case of widows, divorced womert and women judﬁﬂvw from

’ :1/1? \ O]/ Category Nok, pl in Civil or Mechanical Engineering. N.B. If enough candidates with A\
. ) qualiﬁc:t.i}ofmglomq in Civil Engineering become available, the Recruitment willbe confined to

_,courseof Regional Colleges'of education of NCER.T. (iii) Competence to teach through Assamese .

Category No. 39 : (i) ITnd class Bac}iekirs Degree with Physics, Chemistry and one mb}'ei:tout_of -

NB.: (i) THE CANDIDATES MUST HAVE ACQUIRED THE 'ESSENTIAL QUALIFICATIONS AS "~
LA

N

\

N

\ -




gt + * G BT

e I Mﬂggmd:gwmonuﬂw;;:u:- &h.msnop ;—» zoooawop Rs.2000/- o 9"6!- - rpa Boch 12 manths. zo:oaohs“
C e gk eredt e, e 0 L Al 7m0AR - Suptd - (Worlahap T ',, 28 Yi
- Pope-Dalai Lams gecy of the China Kaishek | 27: Appr. Mechanics 1300-2300/- Ra 1320/~ 05 €201 02 fio” s.,u. 24 months 181028 ¥ra
: - . . dynasty. .. - (Workshop) . _ 12 months mwsovu.
. meet at: Veﬁcan O e wtarch 93 clection”'was | 28 Appr. Cief Trui .- 2000-3200/- Rs.2000/- 02 01 & "Sein 12 mom R
A“CAN 1TY, 2l—P held amid simmeging fos tlity | } Al 1400-2300/- X . |
- .;an% Parg”d wéagx}‘y 35 L sberwpekghe HCHTE k:t Vs %o Apﬁ: p\m‘f..lc.s.., 4 1400230077 rmlwor *ngllwﬂémﬂu B PRV
toal I Dalsi Lam capitalistisland K tnspector Gro-11
. e i ax t.h&e . rer,\,egadepmwnce- e 6‘(9 . Appr. Junior -, mm", p-*'m" R ,,'. &05' W 12 mnnuu 20!030\’n
t \&Appra;::n:;m w mzsw: e 14067 - l‘” Boch = m"m&m
. ] . PR ’
) [LTUAT]ON VACANfJ ag ey Moy 12002050/~ Fs. 1200/ - 16 0% ‘Both 12 monihs 181025 Yrs.
. . -
taken P! without; e w.uxmmmvmw TN YRS 201530 -
etails. A!\:B:Lcansource salledit | Wantéd Sales Executivé Boys- mp Rs. 1200;-: g:: tg :::x - m%‘)—%‘:'-
aspiritual meeting of praye /Girls for marketing intern Head Draftsmen (Cvil) - 1600-2650/- gﬂglz . Both "12 months 20 to 30 Yrs.
- of lexw,op _Bonally reputed Office Au {96 r I Jers, 1600-2680/- 0 e L a
: “mation* : Educational¢).,f_ ASw(CVD® . .. i " 8 months ~18t025 ¥rs.
: : ts Asstz.”, 12002040/~ Both ;
: iy, |*Computer prod cfs!.“.’.."“ the gamu.umr:;?h:rn T 16402900/ ' Both " - - 200 d0¥ra.
- bulletin of the POPE's activities, . places of Assam.* - Grade-l (Coramerce) ™ - IS L ’
“Twhich® usually’ lits’ private g'acz’s /o?,'?;ﬁ must. - 88. 'ze’“‘"“s‘:‘w’ca “"0'350"/ - ’Boux
- 3 N — . Pure Scien: N e
. Budiences, “"‘gft:"'];‘;‘;‘”“! of 1 At—10AM. . EDUCATIONAL QUALIFICATION : : -
. «E‘hem Miththe 1p- Venue : D MUKTA LODGE " Category No. 1 : Matriculate, speed 80 wp.m. and 40 W.p. in Shorthand and 'I‘ype wnr.mg
L The. Vatmn i -keen,lw( to | chandmari, Guwahati.:*" ‘rspectweb' Knowledge of Hindi Stenopaphywillbengen preference.”
:;*8@-' B‘W'gs and imbed;eﬂms SV/P72002/1""'“ : {Category No. 2 : Degree in Mechanical/Electrical/Electrenics Engineering, OR M.Sc. (Pl’u'slm)
w:mm‘n' ed. toits fold ?“"g:‘"‘e' 3 N < -| AddL weightage will be given for field experience in these Gsciplined. . :
hose. follon . Catholi¢ hmm wdd" s:"mbuzmp O‘ ki - Category No. 8 : Diploma in Electrical/Electronics Engineering. OR B.Sc. (Physics). -
‘}xvo:epaym:m are pm ‘1.he ) znsowa No. 2: P CMM!O (;’h gory No..4 Dip e(_:ou}m./ll.adxo Engmeenng, OR BSc.
5 @M\ Gowt Lll m‘ t b -3 -,
Po i TOTS in, Engiich, |1 -(Ehsic) - {

ho fled into exile in- ‘1959 after |
an - abortive. upnsmg ‘against,
_Chinese - rule over "Tibet, of
BRI contmumg “to * foster. Tibetan-
-~ . mdependem:e from hns home in

India. [ .. " =
En"recem. days, Chiria’ has
ordeéred pohce to crack down on
Tibetan separatists’ and resi-.
_ dents ‘in Tibet. reported today
. that authorities had widened a -
ban bn plctum of tl\e Dalai

. T 'I‘heDala.\l.ama,whaxssﬁll
w1de1y xenerazed among Bud-

Father kllls -
=4 chlldre .

- BAREILLYMB) 21—Apezson
killed < his four children, aged
between two and nine; before’
< killing”” himself = by__consumng

dah.mmmmchmgheremd
-\ Thé 37-year-6id Puran Singh
+* yestérday bojted his. two sons .
and two daughters in a roomand
slit their throats witk a sharp
- edged weapon He later con-
sumed large. quantity. of insec-
ticide and was found dead at a
. - little distance from his house in
L Khanersdhar village. in Bage
R SWTémLpobcesaid: e
T4 e The cruelineident’ occurred.
when his wife had gone-to the’
- “w‘bytord‘stwgruethecaue,
. mey .
»..Thecauseorthe lullmgs was -
Jelwbemummd,ma-y,—

3 ChmsaocusatheDalmLama.

Scxence. Ma!.hemat.\(s Social
Stud:a Asa.msg "Music
teacher and.“A' Grade, Staff
. Nurse on part time basis. Fixed
Honararium i : for .- teacher~
Rs. 1800/-.. per: month. For
SmﬂNu:seasperSanuuruls.
Graduate. -.with... 50% in
concemed subjects and 50% in
nggn:gaxe with ,BEd. may
apply o Pnncxpal by 5th
June, 96.

sV/850/L, - -,

N . WANTED -
An:Assam based? Agro l’-‘ormtry
Company is looking for Sales
-Executives (Male/Female) for-
1| their Unit Sales 'Division at-
- Guwahad, . - withs - attractive- |
target based - ’salary: pius |
4. mcem::vé. Persons - ,having-
i rmnunum 2—3 years expe-
rience in concept selling like
“Peerless, UTI,: LIC,” Mutual
funds . or ‘A'gro-_-:?langatiom
Schemes. are - preferred” to
.contact : The Director, Brix
Asm Plantarions (Assam) Pvr.
Ltd’; Rudra Bhawan, Lakhimee
Path,” R G. Baruah. Road,
Guwahati — 24, on 27:}\ May
from 11 AM 0 3 M
SV/P/2001/1" %

€ Toier. |

R.C.C. Eisx ﬂoor at A.T. Road,
Shantipur, company/ office pre- -
ferred. Contact K..Dewan, at
site. Tel—No0.543160: .,

TL/P/2004/2 -

{(HoTeL R RESTAURA@]

Wanted one Guwaha;l “base
“Hotel or Restaurant on rent or.
contact. Please rmg -—523538
2640323.~ Hq. .

cnegoryNo. 5 : xculauon and (l) I'l'l cemﬁcabem Electncal Radao/Wuelem/Telecomm./’l‘V -
trade and 1 (one) year’s experience as Casual 'l‘CMIWl‘hLm S &T Department. OR (ii) Must be
 Casual TCM/WTM for3 years in S & T} Depamnent. OR [} in plus two stage in Higher
Secondary with Mathematics and Physics. - .

Cat.egory No. 6 : Minimum ITI certificate in dran.smanshxp (Nenonnl 'Prad -Cértificate by

' Government of India NCV'l') in the respective disciplines fromrecognised institutes or equivalent,
“the ° " course’ beifig i of : two _ years .duranom L Engneenng d.lploma - ho‘ders
(Mecha.rucal/lilecmcal/}:lectmmcs) and holders o{ di m dr nship irom T d

* institutes will also be eligible. -
* Category No. 7 :Degree in E.ect.nca.l Engmeenng froma recogmsed Umversnty .
CategoryNo. 8: Diploma holder in Elect. Engineering(3:  yen s’ oouxse from arecogmsed Institute).
Category No. 9: IT] certificate in Draftsmanship (National Trade Certificate by the Govt. of India -
NCVP) in Civil Engineering from recognised Institution or equxvalent,the course being of two years
..duration. Electrical Engineering diploma holders and holdcrs of dsploma in draﬁsmanshxp irom';
-. recognised Institution will also be eligible. _-. - °

" category No. 10 : Matric plus 3 years diplo
Institution or recognisad College. T
» Category No. 11 :-Degree in ecmcal Engneenng fmmh—.zcogmsed Umvemty
YCategory No, 12 & 13 : (i)-Graduate (ii) Diploma i Rzil'Transport and manag

nstitute of Railway Transport, New Delhi willbe a desirzbire quahﬁcanon =

‘Note: Posting of Traffic/Commercial Apprennces_v?ﬁl'in_vai-e working in hxght.shms-and'&her

- odd-hours and postings ailso maybe szsma.ll road sid stanons.La.dycandxdaza may apply l.fthey

are ready for suc¢h eventualities. = - i

Category. No. 14 : Diploma in Physlotherap from' s Recogmsed lnsutunon aﬂer Passmg the °

i iversi i or equxvalent “exdmination.” -

- category No. 15 Candidates must have’ passed Matricildtonor its eqmvalem exammauon and
possess ceftificate as reg:sr.e-ed Nurse and Midwife having passed ‘the three yem course in .
- general Nursing and six monthscourse in \hdwxfery from 3 school of Nursmg or other institution
‘recognised by the Indian NursmgCou.ncxl orB.Sc (NummD mustbeable wspeakmEnghsh,-
Hindi, Assamesé or Bengali’® - A 2 k] - e
. category No. 16 : (a) Should have passed t.he HSLC exﬂmnw on or i 'equxvalem. ('b) Possas

i certificate/Diploma in Pharmacy, :(c) Régistered.. wn.h x,he State Medical faculty/Pharmacy'

language. Experience in a hospital.is preferred | but 1iot xem»
CategoryNo.17: Mszr;culanon with Science, one yea.rexpene

. Category No. 19 : BE (Electronics) ElectntnL
. Category No. 20 : Diploma in Mechanical Engg. (3 ‘Irs) l’rom

" CategoryNo. 21 : Dxploma holder in Mechamcal Engmeenn%
Institution. . i £TOgE

- India NCYT) in the respective discipline from r d institutes or equivalent, the course being
ortwo ) years duration. Engineering diploma holders inréspective dxscxplme and holders ofdnplorna
Cin Dra.ﬁsmanslup from recogmsed Institute will also be "xgible. R .
Category No. 23 : Dlploma i Mechanicat Engineering’ ERTRE -
Category No. 24 ; Degree in Science witi; Chemistry & Physics wm\ mmlmum of 45%.

HER/P/2003/)

DRFed

h—3..—poh (notia; pekeil)

. Council. (d) Legible. hand writing and be able to read and v'ntg one or more local vemacu.lar -f

Laboratory, Science Graduate with Diploma in Labomwry‘rechmcmn Course from a recogmsed o
Institutesuch as all India Institute of Hygxene and Public Hea.lth shall be preferred, -

CategoryNo.22: Mmu'num 1T1 cemﬁcaze in Draﬁ-smansl'up (baﬁo'nal'l‘ﬂ.de c'ertiﬁcue’liycoh of

-:Degree . in: MeCallurgy/Chenucal; smeerx.ng or "LSC‘ Degree in

- TLIr NMUSVRIL GUL ITOL (TSI0a 6 2 AL UE LTIBATY uprias tiv g we wv o=
(2) Upto maximum age of 45 years for’ repatriates from Burma a.ndSnlankswho migrated
to India on or after 1st June 1963 snd 1st November 1964 mpecuveor and from East™
Pald (Now-Banglad ‘)on oraﬁer lstJanua.ry 1964.
pp!y lnt‘.heu- own handwrim enhe

3. BOW TO APPLY - e dl Engll. ! :
or. -
\‘;Qntv"ylumwimepa‘erox foq capstie (Ce. 330rt:mx220mm on

3.1 Candidates should
one side of the papz: In the format as given'at the end or préscribed RRB's application form . .
obtainable from important Rulw&yS( mon of NFiRly. strictly observing all the instructions
given in Employ t Nonce. N P per Cutungs or the Xerox copm or w other format _ -
. 'should not be used.”” ¢ R :
- 32 Candidatesshould note thatonlyi intef natiarial form of lndmn numemls (l.e. l 2 3 4 _.) shpuld
be used while filling up the applicatio 2 form.

. 3.3 They should take care tha: enmas malle inthe applxcatlon form m clear legxble and wuhour.

~..x—v--. -

' érasing or overwriting” " H
4. EXAMINATION FEES : i
4.1 For SC/Sl‘/Physncally Handxcapped Nn (Bemg exempted)
A Ror post carmyin scale of R950 1500/ < Rs.20/- | SRS
+ -For e o payupm H . = - . . Vo
« For mmcarmngg ‘scale of pay abive s 950—1600/- = Rs. 30/-- - -
4.3 Theabove examination fee should be paid by UR/OBC candidates in the form of, CRO§2D
INDIAN POSTAL ORDER ONLY.' (Purchased on or-after the date of publication of this -
- Employment Notice but before 30/06/96 drawn in favour. of the Assistant Seu-euz.ry
RRB/Guwahati Remittance of examinationfees in agy other form except noc be
acce & examination fee is not refundable under any circ
not l:.::x:oxnr»ax:.xed by 'LP.0. for, the’ mq\.usu-e amount will be summarily re;ecte(L The
candidates should write his/her nams, full Address, EN. No.on the LP,0. The counter foil of
‘the IP.0. should be retain ¢ candidate. The I.P.0. No. and value lue should be indicated on .
the appheam:xon form, or in the space pmv:ded in the pmcrlbed format smched herevmh.
5. ENCLOSURES TO THE APPLICATION: ' -
- The following enciosures should be firmly stitched along vnth the applmsnon {orm. If any'of
. these are.ndt sent or sent separately or subsequent to’ the recexp: of the npphmnon, the
‘application will be rejected. The enclosures are: °
Crossed. Indian Posta.l Order of the reqmred a.rnnu.nt wwards exummmon fea.xf notexemp-.

\5}{%«‘ otherwise.. - ™
Three copiesof recent phowgmphs of pass- port size, ane pasu:d on the apphczmon in the
ace provided and two firmly stm:hed wuh the apphcauon. 'l'he phowgmphs should bea.r
fﬁe signature of the candidate. - .
3 (a) -Attested_true copies of Cnte cemﬁoaoe ﬁ'om compe nt anthonns in the case of
" ‘Scheduled caste/Scheduled Tribe/OBC candidates. -
)] acertificate to the effect that the candidate does notc belong{ tio th:..ne Erso&nslft;t;z:s
CREAMY LAYER) mentioned in Col:3 of the schedule ta the Govt. of india, Deptt o -
.f\el and training O.M. No. ( No.36012/23/93 F.m (SCT) dated 8.9.93 is required and the certificate
S| ated by M Suv of Personnel Grievances and
1ion Deptt. cf rsonnel in Govt. of lnd.\& New Dethi .. . -
Attested true copy of Mark Sheets and other certificates of es of educational qushﬁcwom .
ttested true Copy of docu.menuary evidence of age, ie. HSL.C. Admit card etc. ~-
ed true copy of No objectlon certificates from employer if alrea.dy employed.
Rs. xagesta.m

. ‘Candidatcs serving in Govt Quasn-Adrnn Oﬁce/Orgaanat\on and Institute should appl;:
through proper-channel or should apply directly tothe RRB/Guwahati with NOQBJECTION .
GERTIFICATE from their employer to avoid delay, The last date for application to reach this
office will not.be extended on account of any delay in transmitting the application by
* concerned office. No advance copy / of application will be enteruuned. Apphcanons recewed
. after the c]osmg date/hours will not be accepted. R
7. Separate application is required to be sent for each category Contrary to this,
- . one post is applied for in one apphcauon the same will be re_\ected. . .
8. INVALID APPLICATION
... .- Theapplications which suffer from the follovnng deﬁmencxs/u-regulanu&wﬂlbesununarﬁy )
o re]eczed. (i) Incomplete/illegible applications or applications made onnewspaper curtings.
. (ii) Unsigned application. (iii) Without 1.P.O,, I.P.0. without post office seal, orLP. 0 for lesser

l.f more than

amounts. forfanreserved, candidates/OBC, (N) Without: compl ite/prop res’ (v) °
. Unattested of T self attestéd copies of documents (vi) Without two self addressed er.\:el‘ops
. stamped with Rs. 2.00 postage stamps each. (vu) Apphcauons ted by the <

- who do not fulfill the eligibility Criteriz.
8 (a) The._ cemﬁcam postal order, photograph etc. recewed separ.asely subsequent to the .
receipt of the apphcauon will not be connected wuh the apphcanon, such mcomplete
IS 'apphcanon will be rejécted summanly._

. 9. Free second class Railway pass as and when admusible is ngen by the Boa.rd to the
candidates, who belong to SC/STComumunity or who are bonafide displaced persons if and
‘when they are ; called for written exammanon and mtemew 15:. All other candxdaxu called

© ' for areto appeara!ll'\ex.rowncost. :
10.
. will be i unared:tn‘xhe éligiblecandi u:se,.Bequa::.ior postponemem,j che
examination/Interview. and change of-centre/venue-wiliat be “entértained.
CANVASSING mANYFOD!WnLDISQUAIJFYACANDmAm P
accepumce or rejection of t.he

11.
.12_ ‘I’he decxslon of t.he Board tn all matters, relating to eh@'bl.l:ty,

The date and venue of the written exammanon a.nd mtemew will be ﬁxed bz the Board and o

v

"".Conld oh Page 3.
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«'m.:l.v\.w «2&:’»‘:§2¥~

Adnnmmgunxonfo:n:wbamh
- of various Courses DTP, UNIX,
. LAN, ~Oracle = ete.. Contact
Bamrd Compuur Kdnanon,
Near Canafa'Bank, Ganqhmm
* Gowahati-6.3. Pas
Comprpmm i
Nauonal Computer Systcms
" WAk in Interview for the Post 6f
1. Compine Instmctcn-s(" ale)
w:lh tezcb.mg ‘expé; enc a.nd
bﬂnmcym!‘m h S
v l.Hardware Engmcc with
nﬂevemcxpmmce. - ‘-' .
On29th&3(XhAphl ‘97between
10AM to4PM. - .~
Coutact: 6th Byelane. R G.
Baruah Road, Hriday Ranjan Path,
ZmNalmngah Gmh:n
CmnplP/BSWL - #

E EDUCATIONAL 3

MBBS/BB" admission _in
* Mahrashira, without Donanon/
“~Entrance. Reserve your seat
um:edmzly, NCCE, Guwahati
Cld, Ph.521893. .. ) <
Ed/Pr22107 A
Adm:mmgmngonftxmous
“long & short~ Computer, &
Technical coarses. DCSlgned to
meet the needs of todays job
* market. For éetail please contact
BDPS/TI, Opp. T.C. Scheol;
Guwahasi Cloh. - 2 3T
Edu/P/228272 .

S~

Admss:on.—acgmonopcnror T

v:ljduy pcnod of 180 (one
mndred eighty) days only from_
e date ofrecnptot’lhelcndas
affixing ndo-refundable court fee
m:porks.szs(Rupesaght
and paise twenty . five) onl y-
snbsequenuy 10 be drawn up in

_: prinied F-2 form from the
. ttg:sxaedClas&‘(GmnpA.B &
C) contractors of Assam PWD. |

(Roads).and Class-T1 contractars.
of North hkhimpur ‘Road Circle
-and will‘be Teceived vipo 3.00
p_ln. of 3597 and will be opened
-atthé same dzuc. place and bours. -
Toe mxendmg wnnerus orumr
authorised-Ageni may remain”
present at the umc of 6pcn-inglhe
lax!ﬂs -, fa

- The Class-1I1_ regxstered
coatractors of North Lakhimpur -
Road Dun's'cnmy submit enders
for the same, by deposxtm'g Addl..

@oron CAR& woor@]

Wm!ed in expen

SVrRre01 !

Compuur
Instriictor. "Please contact on
chnesday (30.4.97) around 10 |,
“amith1 g DACC, Basowari ny~
3: (opp- Tax recovery om'ce). %

T -f,* AR FOR SALE 51985 Ambas.
'szdor Petrol Deluxe Car, good
" running condufon“tomact z
1542020, _P’ifﬁ*'ummsm

aligaon % Go(anagar £

B s,

pMa

"571529mormn; and e\‘c

Pzdmamm Gohzm BamaE chaa
.leh an pmeanities Close ro

Maligaon St Mary S Con'a:r"
5 T8y

'A\vnnng md.be able o rcad andwnle one’ more !oal\eaucular lmguage' Expenence ina hospmlu
L0

“céntificate as ngxsmrad Nurse' znd Mldwlfe havmg pa.ssed the thrée years course ini gencnl Nursine and six
moruhs course in dew:fcry ﬁomn scboo! | 6f 2 ‘Nursing or.odzcunsuuluon mcogxused by the Indian Numsinf”, .

“coundil or BSc.: (\urslnz) Thcy-must be able to speak in Epglish; Hindi, Assamc.se or Bmgzh. TEF

- Catngory No. 16: (a) Should ha¥ passcd (he H.S.L_C. examination or its equlvalent. ®) Possess cr.ruﬁw:_J

D:ploma in Pbarmacy (c) Regusté d wuh the State Medical f faculty/ Pharmacy édancil. (d) Legible band -
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“TO-LET 258 )]

-GN

X Seacury
‘e Swahid Sarit Ma.havidyalgy;
. (Degeee)_PO. Belsar

Wamed a Pnnc:pp.l for-Swahid’
Smrm Mabavndyalaya &
zfﬁhaled Degree College
Belsor. Candidates having UGC [
norms and mqmmd quahﬁmnon
asperGovt. mlmmyawlytothe
nndasxgned wn.hm 15 days.."

~at’

Independam groynd: floor, Lzkbi F
*'Mandxr Belmh.Conma‘{qﬁsgl £7
- (RY 541058 (0).,,.EM ey §

| KharghuliZ?
Deka, |

Roadndl'a oom, firs

‘Contact:’ D“:A sxu:(lxmpur

aspd.

_+ A.T. House| ror mu'ls sq.mc}\ear
Duecxor:ue - Health 'Semce.
chgarabaxi Rent .-Nrgouabm
‘Contact ©566026 0r '522388
njm35a1 Se/t SRTTRRLE - T

R
OOI‘

gvmhble abomdaiooﬁs'ciﬁ'u?_' of |-

P aa,;»-‘r

. ..A railable’ G&down Space of 550

sq%axk.(}: Banh Road (ear.
State Zooi and”? 700 m
Bello[&.mear Assank wexg‘h
Bndge) in Guwahm “For dem!s

PRt S

aien,

562;52.’ SAEY

oo =

conmchandcep/Ran 561 l3l
Sipod

papers

 be received from the office of the
Mungnedonanymﬂngdays
from 2.5.97 10, 12.00 Noon of
3_5970napph¢znononpaynm
mrmmorlPOozDepos:xazCall
aspoted below.

Cost of tender papers : Coszof
lmdcrforwort’s!mmRs 1.00L
mZOOLﬁmda!Rs-.f)OOOchr

iq

Jeoder. - .
Nameof work Consu'ucnon of

Remaining portion of UM
Bhogpuria Road linking Laluk
Kachajuli and Fulbari Naharrani

ll HOUSE & FLATS )l

Constm:uon proposed at.330
-sqm. for residential flats ‘at
thghnh Main Road (Vikm from
Uzagbazaar). ‘One floor to be
“allocated to eatpon:c, Bank,firn,
.goest house etc. Interested may
*contact at P 514222,

2r<37) 12 i

Three Bedroom Flat with-al
. modern amenities in Béltola area
«iis for immediate sale. Approx.
-* Floor 2rea 125 sq.mt. Contact
. Phone : 514055t between 3 p.m.
—Spm .
H&.FIPMI‘

SHORT ramaz NOTICE
g ?\O LOF 19979871 C

’n-.e Sapmmcndmg Engmeer
PWD, North Lakhimpur Road.
Clrcle, Noahh Lakhrmpur invites
fresh sealed tender for the
following* works of Norb

Read Division with 2

i
I

Road under Annual Operation
Plan (MNP} Geaeral Area for
1996-97 (Earth work hy Head «
Lalmﬁnvcumg). Lot
Aux'nx Amoont : Rs. T4, m
(o two groups) % . K
Time aliowed : 30 (t!m‘ty) days
from the date of issue of rcmal
wark on!as for each gnmp.
NB -

-~

L Rate “to be qnowd as Perl

~machcd with the detailed-

SNAITS - o - : g
2 Payment will Be made on
" availability of fncdagmnstme
. bead concemned. - >
3. The cOntractor whbo bave not
completed their ;"n'evionsly
" alloteg work will_not be
eonsaderedforaﬂo:men.cf
T ek 9‘&@:&:{.’&“ *rvw-i‘:

.{__»: g

No. RRBIGHYIUUP! v

h.,

tothe.u

: bon L

Cau-gory Na. 18: - ri -

Category No.'19: BE (Eléclmmcs)’Elec!nczl - 8 . ®E
'?ﬂ

Caugory No:lo. anloma mMcchamcal Engg. (3 Yts) {mm {ccogused !ns‘umxe -
l

Ei IS
Calzgory No. 24: Degme m Science. wnhChem:sn'y &’Physlcs with’ mlmmum of 45%. ... .
C;izgory No. 25. De m Me!allurglehcrma.l Engn:tnng or MSc degr:e io ChermsmlApplxed.

Chemxslry - : S . R .-H .
Ca!zgory No.'26: BE (Mechamml). - R
c:ttgoryNo.z‘l-r‘ fofnia‘in Mech. Engint AT el
| Category No.28: Depeé in Mechamca\v Electna! En fmrn a g gi g College_-- "

“Category No.rz9. “A. with Hind} as élective subjoct & Enghs; on a subject at degrée level. ora g—admu.

AT

v
g -;: N"“'u‘"’a-v ] '“‘u

"k GUWAHAn ‘_

-_‘_,,

- ¥

i blisf ‘wdeChmmnanlmyReq’mtwand.Guwah:ns
Employmcm Notice No. 1/96 Dated 20.5,! 96 zpphcanom are ipvited from the eligib
forms Who have not applied previously.

‘Appbanonsccmpleungmalrmspect. alongwith mqmrtdembsnxtsshouldbesemmmeAss;m

Secretary; Railway Rccnntmmt Boaxd. Sunon Road

Guwah:n 78100! as torachonurbefm: 1730

‘with qux!xﬁcauon of Dxp.loma mle Engme:nng

A with En_ﬁsh asd. subjéu plus a degree or diplomatinBindt mﬂfemmﬂ’mm GfBATZY

(Hons)m&ghshmdadegxuotpostm@mzdepuordplommHmd‘l .,':j__‘u N
CalcgoryNo.so:l},‘ mClvi]cx“ hani otElccmalE‘ngmeenng NB lfcnoughcmdndam
e available, the Recruitment will be confined (3

them.- 53 | o= .

‘Category No: 31: Degme in le' Enpnem ?
CategoryNo. 32: (10+2) with sn:nc: and Maths. Dxp!omahddexs in le/Mechamca!lE!ecma! mgmecm‘xg
also be eligible. -- ..
Category No. 33: Minimum ITI ccmﬁalz anra.fmxnshrp (_Nanonal Tnde Ccmﬁw; by Govt. ofIndn.
NCVT) in Civil Engg. from mcognmd d Instirution Or equivalent, the course being of 2 yrs. dunztion. le
Engg. Dlplu{na holdc:stndholdm of diﬁom i Dra.'kmmshxp from recognised Insmuuon will aLso &
eligible. = s . .- GE o~
Category No. 34: Maric’ plus3yls d:plomamCivilEuxx.ﬁomGoerwogmsadlnmmuonoremgmsd
‘colleges. +. > .
Category No. 35: Degxee in Civil

:.;.-"-"-‘

~ . .\— s

f—gg,. Dcpammm qf a xecogmsed Umvemty,

] e

Hours of 31.5.97. ; o ,‘~ g - Category No. 36: Degree in Civil } i .
Em"hymme” No and Category 2g u{h:chxhe‘;_ 12 3pp ‘muslclurlybewnu.enmthe Category No. 37: University dexmepmfumcebcmz ngmlopusonwnh!&ﬂdmsxons— Honoms&
'°V°fm’°°v°'£"“l°p“p°s'“v°ly - MR =2 - Master Degres. The candidate should p typing proficiancy of 30.words per minute in Exglish or 25 *

K el - b, - S NPEL S mdspamuumﬂm&amemuﬂquahﬁmmhu&.uhemhededuanonﬂquﬂxﬁmm >
T Scale ::Sw\ ”“"’ . =3 Sex: Periodof T Age | CnugoryNo.Bs.DnndchssMasmr‘sDegxeemComm with special paper Banking (i) University
of Pay dln'ht' T T v = {raining  -asoa Diploma in E jorv Teaching. ORI twoyausPostGﬂMmOfWCOﬂegﬁ
{ ~~ * . Training UR ‘ST ST OBC.Total - - - 110696 - OD;",‘d SEN.CERT. i) Comp 1o teach trough .
100-2040- .-, 04 0p 1 01 03 Both - . 1Be3Ys C-mgoryNo.”'Onndcﬁnnuhelu’svegeemmmmmaymdmembjeaomofnmh
2(!00-3200/«&&2000!- 2 0o . Ky .M lzm 20tn30Yu. Zoology. 45% marks can be considered equivalent to IInd class wheTe there is no demarcation of class in
R : Bachelor’s Degree. (ii) University Dégree/Diploma in Education/Teaching OR 4 years integraced De
-wnjsm/ Ret3z. o of o4 ‘o 4 aonumm unzm; in o< (i) fm"A d\‘c‘f',_k_.r(m): © 8 hthrough s gmm‘;‘:
R BT 1 VAT N R A Medium. PR l - .
%0 Re120- 07: 0" @ @. 13 »mum,lsnnm " T3 e B s ool il e T
‘.‘w‘m R .IJS(y. ot 5 .':;:'1 A ‘NB.: () AGENERAL R.ELAXATIOVIN UPPERAGE LIMIT. FOR ALL COWUNYHES/
'S&ISW Rs950/~ 08 03 06 05 . CATEGORIES OF CANDIDATES HAVE BEEN GIVm BY 5 YEARS BBIDFSTHE
ST -, - A tr, - AGERELAXATIONGIVENINPABA&THE_RELAXATIQNISAPPLICABLEFOR?
as. Tr.AnDn.‘tsn:n(S&'D imo:ma/ R;xzotv u 0 o ot E ;- Both, 12maocths “18025Ys. YEARS WITH EFFECT FROM ¢/&95.° 7 RS Al At bt I
7. . TeBlectric Foreamn/STA/ mmty Rs. 2000/- - 01 - (R__ :Both Jlmms 20!030‘[5 N.B.: (i) THE CANDIDATES MUST HAVE ACQUmEbmFSSENT[AL QUALIFICATIONS
’ . Degxaty Shop Supdt. -7 . ;1 SR - ASLAmDOWNATTHETIMEOPSUB\mONDFAPPL!CATKON. CANDIDATES
& Appr. Mechanics (Elect) 400-200!- R-‘-“'W‘ 09 01 B 18 ..Both um 13"’23"5 WHOHAVEY'ETTOAPPEARATTHEWONANDW’HOSERBCLTSARE
9, " TrAss Drafisomn (Elecz) |200-2040- Rs. 1200 03 ¢} 01 01 .06, Both ‘1‘2mm ,_nm_mx . vm'mwonho'rbsmnxnmmmcmwmm&ﬁ <
10.- \Tl.DnnsmﬁecL) 400-2300/+ Rs. 1400, ~ -, | 'Ol = Bﬂh 24 soaths ~ 18028 1. GmmmUmON e e - .

.11, Te Head Dratsman (Elect) -] 600-2660/ Re 1600 0f 4 pr"nom 112 bumths - ‘zomso\';
12" Trffc Appeatics - 7)400-1440/~ Rs. 1400/-+.06. . oa.m ~m* 417 7Both 24 months 20028 Yax
.*Cmu. w-ﬂ&lw : Bodx.’lym'
}c : Physiotherapint ‘UN-BW*:&-'&».L.‘OL, h.,,-“, ‘.a«n,—; . .
15, SafNuse ., 1400-2600- - . 113 &‘02- L 28k Bot - 20t035Y
16 " Pharmacist 1350-2200% -7 04, 01 0) Or 07 Bodi - 20t030Ye
18, App Mechanics EleDSL  1400-2300% Rs. 13205 04 c'l oa “Both 4 montts  181028Yn
19., Tr. Deputy Shed Scpud 2000-3200/- Re.2000- . Q1 - Ol Both’ 1zm W1030Ys
-(Blec/ DSL) ‘ Ciee oW - A
20. ‘Apoe Mechamies I T ¥, 1400-2300% Rs 1320 04 02 N “03 M um t028Ya
(DSIMeh) ~ * AN W . ..
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isual Labourers/ ., -

|2 Tr.AmLDnﬂsnnn(Mech) 1200-2040- xsmw o :Tf i.%F02 " Both- 12 mosths . 18025Yrs,

.'(c) Up:oﬂ\eextentofsﬂcenmdnedbym‘c'mmp'b Railway staff and c1
- Bodl.ummﬂm 18t028Yrs,

.- substitutes protvided thatthey have pulmmxmmum of3 years sérvice (conunm a!hmbn) subject -
1o d:c condmm ‘that the age Of.35 yrs. Fof, " ~quasx-AdL. ative oﬁcu of the Raitwa
oxgamsanon suchasRaﬂwayCanwens.Co—Opmnwsocxeusandlnsummnpt:\S y
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To - | X
The Hon'ble Chairman, ., ' ‘

Railway Board,Rail Bhowan, .
New - Delh;o : Dﬁt@do 07-02+2002,

Subz-Permiasion £o the RRB/Gauhati(Aasam)for c0nducting
' re-axaminat ion of the cancelled competitive written
S teat of Jr.Accounts Asstt.against category No. 37
o of E.NeNO,1/96(back=-lock)and cat.No,17 & 20 of E.N.
i | No.1/2000

Reﬁs-Applicution dnted 11 10-2001 and 5-12-~2001, oubmitted
~_.by Regd.post to the Hon'ble Chairman,Rail Board,
* Now Delnio

Respécted*SLr,

With deep regrot.wo, the underoignel candidates would
lika to Adraw your kind attention :and favourable action in the
following few lines. '

, That Sir, a compotitivc written teat of J.A.A.against
caoegory No.,37 of E, N.No.l/QG(back~lock)was conducted by RRB/
Gauhati dated.9-11-97 over N.E,Region and was cancelled in March'
98. through Prass Notico ag por Rail Board's order. Subsequently,
a frosn written teast for the same hold again on 25, 3,2001 and it
wa3 alao cancelled tnrough Frcas Notice dated 14.9,2001 a3 per
Rail Board's order No.RN/3978/1 but no unfair-mcans and incident
of Cat.37 ig otill reported in any Preas Noticc. Later =23 the 2934
written tast of Cat, No.17 & 20 of E.N, No.1/2000 WAL conducoed on - ‘,
2745, 2001,and these wore t00 canceclled togothcr with Cat., 37_under"‘
the game. order.tn thia connoction,applicationa dated 11-10-2001 :

. and 5-12~2001 were sent by Regd.Poat to the Hon'biec €hairman, ﬁail'

BOard,Now Delni but no stop has been taken- 50 far. In the present
world.India is developing Country but actually it iz legying '
behind tOwards activity concerned,baecause. Cat, NO.37 is not minor
factOr. it is a hanging case of over five yonrs.

IR Sir,wo do not f£ind any reason why the examinations are
conducted oeveral times and are cancelled thercaftor. Uptill now
the. examination of Cat.No,37 has been cancelled twice aa per Rail
Board's order. Moreover it 43 a back-lock of over five years and
candidatcs have got .age burden & future, prOGpCLtS of the- aaid 4
candidate aro getting dark, Congequoatly, the insurgency problems
ara riaing rapidly due to educated unomploymcnt and least recru-
itment over N.E.Rogioo.

In the light of the above,we had visited in a bogy to
tho concerncd Chairman & the C.V.0.Maligaon,time to time and
replied ugs that the dato of ronexnminntions would he- promngnted
after_priog permission of the Rail Board. The previous cowered
C“&i{@@ﬂ.fd?lgd_ﬁompassmén_orszEgQ the concerned officer.,

we

COhtd . ‘. P/2 'y
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Sir,we,therefora,would likc to pray you being

.8 new anergetic Chairman of the Rail Board,would ba able to
1saue, order on_the Chairman,RRB/Gauhati fox clearing backp

}pck?e Lnationa at your ‘earliest posaible witnout‘furth@r
“for, the welbing of unemployed under which act of 'your

kindness'gnd humanity, This io for your kind information to
Aﬁremigd,' ulto mccapt immediate initiative to aaveguard sevaral

es Of- educaced unemployed.

Gl With warm regnrds,

Yours faithfully,
(Candidates nmm@ & Roll Nos)

1. Ashok xumar.a/no;1437o477 |
2, Mohan Agarwal, R/N0, 14370396

3, Jayanta Knrmakar.R/No.12370383

4, Sujit Acharjee.R/No.11371394
5. Bijan saha.R/No.ua?ozsz '
6. Pradip Debnath,R/No.14370470;

. _- Contdo. ) o 3.

-2- . (g

e e & ea £



xQB.}Utham ROy R/No.12370395°
74 MiesoSuahmita D2 g oR/NO41 237039 2
Be xauahal GUptn.R/No.14370471.
9. 8T1 Utpal Dut ta 4R/NC,14370498 4
1O.MieeoA~ha Chauhan ,R/N0.14370890
'11.5ud4p Dbar R/N0.14370102.
12.Ram Narayap sah,R/MN0.12370396.
¥13.M0H3n Agafwai;a/no.r4§7cléo;
14.3a11en sarkar.a/uo.12370397.
15.Surajit Chakraborty.R/No.ll371283.
16,k Pintu Roy.R/No 1237139%¢.
17 .Govirda Bi sWag dR/N0.12370401 »

© 18.Dipak Paul,R/N0.14370471,

 19.Bimal Pandd t.R/N0e11371205.
20.MlesoTimi Bora,R/MN0,14370417.

21 .MiggMinu Baxuah,R/NO#12370391.
 22.xiran Malakar,R/NG,14370131.
;-23.auregh Daggupta.R/No.11370182.

24.Rajen€ra Bhakat.R/N0.12370215.

25.Madhav sarker R/MNoe.11371121.
~ 26.Mahesh Guptdl/NC.14370132.
‘?7.Rameeh pragad GuptaeR/NOol4370291o

28 M1 g8emi ta Bnacwacharjee.R/No.l43IOBllo

29 AjOy Roy.R/N0012370193.

30.5anjoy Ghose R/NO.11370129

31 .Rakhal Aich,R/N0.1237023%,

32,shyamal Phowal .R/N0.14370109.

33.Rahim Ali.R/NO.12370201 .

24.8irendra Chauhan,R/No,14370312.

35,Teg Bahadur Thappa.R/N0.11370151.
36,Sundar Bahadur Twabari,R/N0.14370252
37,Tapag 8ensR/N0.113713154

38.Babul ROy¢R/N©0s11370115,

39.J0y Prakagh Narayan.R/No.1437023%,

40.Nirmal panditeR/NO0,14370435,

41 .Nirmal pandit R/N0.11370231
42.Ram $ingh.R/MN0.14370321.

43 oPr ardnanda Roy.’/N0s14370213,
44.Rajegh Bakehi JR/N0.11371121,
45 .Tutan Da £.R/NC.11370332.

46 Hiren Paul.R/No,12370512.
47.Gobinda Aich.R/N0.14370241.
48 .Ramegh Sarmah,R/N0.14370124.
49 .Tarapada DageR/N0.11371134.
50 .Amiya Bora.,R/N0,11370214,

e

cmtaoood, )

e wmy ww
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SI.Mnnindra singh.R/No°11370105. o | o9 Zsﬂ
52.Jagadish pragaad R/N0e14370311e -+ - T
sa.aajaa Agarwaloa/No.14370213o
54o3hyamapramad Muk\'xarj@e.R/NoollB’IOllS.
'ss.Jalil uddin.R/No.12371217. , | -
ss.manjit ROy .R/NO, 14370515 ¢ ,
- 57.Pinka sarkar R/N0,11370373. _ ) )
n se.aadax Debnath.R/No.11371261° | A .
”m¢59cﬁibhaeh Meds.m/no.14avolze._ |
60 .6wapan Choudhury.R/NOJ1 371324+ - ‘
| 61.4Gopal Paul.R/N0.14371419¢ T . 8
562.M1~a.silp1 Bhomd KeR/NO.14370343,
63.AJ1t B31aa R/BOLL43TOATIe
64.Paresh BaruaheR/MN0.11371374
Gs.MiaeoGeeta NathwR/1M10,11370229.
g6.nltesh SAiKiaR/NO0.11871091.
67 spabul panik. R/AN0.1.4370008.
68 JLaAxmar: 5aheR/NC11371021
69 oBikaeh pathgiri. R/No.ll??Ol%l.

70.GiutAm Chetri,n/uo.11370217.
71.Am&r Ch&nd. R/No 143706113,

73+Aghok Kumar. R/No.14370136.

73 JAnirudda Debndth R/N0.14371313. ' ' | |
74 JMunna ROy. R/No.1°370071o ‘

BRI

75.Bappa sen. Rnxo.14370199.
76815ty Maldkdr. R/NO.11371719. B ) |
{

17 gDinegh Das aR/NQoll37l 281

78.ﬂrishna‘Banik.R/Noo1237011O

79.Rame=h BIza J, W/No‘11371317.

BO.Misa Uma sarkar.R/No.14370118»

81.Mise.Diptka Bad, R/NO.L4YTOTLT. ' | g
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;wnth:n7~36'7“days nSucce
Guarameed

,}Amban,

duwahau-moo'xipq : 93007
i 95190(Mb)' : '

L et wns
RNy

Free 1 Course‘
} nals .Smart". School
Lamb..,mRoad i

ot

"o “Lﬂilbl.l Ul IHU"I“ il

e ey Ty g l'r"u
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SS

i *7* QQRRIGENDUM_ i

8 Supervnsor (STLS) 15 not'Rs,.

PR rpcmf W’ﬂ )

contractual bas:s

L

| Location™ Hn Guwahatl'f
Monthly;. ;contract! basns
'| Modi Xerox (52!6 )
y also formonthly con

T,

_ '&8pm-10pm

' Good runmng P.CIO at ‘Pr}mc

/| Contact; 524846(7~am\_f_,-10'§m

Programme (RNTCP)

above (8TS: & STLS) is Rs
| 6000/-pm.‘.

opportumry, cnrn ‘hou'sand's‘
to lakhs Rs:Avail. Foreignf
trips, Call Dr. Sharma’08640:

Q‘u’i‘ )
l

Busn/P/lOZOl/ 12

i Globa! Business Opportumty‘
flearn RS, 5,000:50, 000: <Call’
Supnrnaﬁ-’ 10361 458687/
454045. - f*.”
‘ Busn/Pf9679/1 ul

Global, l)usuncssofopport!l\z'angxi’?
iWork from Home/Offide?, mt
'Rs,15000- 10,50 ooon«;c:m

\Jayama 0361 ’54'6:..;1‘}' *;ﬁ”»?

: uommcue (in’dm) pit.. ltd.
«Dpp Narosh Radno Lakhtokia Guwahaﬂ 1;
h Ph 521999 540680 FAX 0361 63

19 ASIDC INDUSTRIAL ’
AREA,

F‘BAMUNIMAIDAM
h 556821

R

18233/0361-654329 “r;?:ﬁ“"g:

; t The bldders/tendercrs will
: }havc to- deposit . bid , secumy

[-Km. 463/0 to 465/0 .of NH-37
| under. Jorhat NH divisibn,
'| No-TA-037-A8-2002-03-68).: | | 4
' Bnd Security = Rs, 3.40
» } The bid. sccurity, of the.

: ‘Payable and drawn in favour’
of the' concern Executive

ongmal tender notice remain
unchangcd

Janasanyog/2214/02

ngrabarl Guwahau-36

evy

'Uanasanyog/zzos/oz
i G/Corrigendum/2669f I

oy
Y L]

X CORRIGENDUM

Jito'all’ concern- that. the notice
'mvmng«‘tender 1ssued vide:
ithis office letter No! NHR. 103/
'2002/pt/2 dtd. 30/7/02 is-
pamally,modnf‘ cdas follows :-

also alongwlth (hclr stenders ‘asy
‘below, "7 Lo

X

1 SRP by'lRfoJﬂi'-Kmﬁ 71/0%
tof‘577/0"ofe NH: 37 underv
;Dsbrugarh NH Diva. Job NoJ"
{TA-037-A8-2002-03-069 "
fod Sccunty Rs. 3.42 Iacs.”
*2* SRPbyIRerom KM. 359,
0t0361/0km 413/0to4l4/0&

lacs. °|,

amount as speclfed for the.
works menhoned .above,

Engmccr PWD Dnbrugarh NH
DMs:on/Jorhat NH Divn, in.

Salary for SemorTreatmem
Superv:sor (STS .and Senior -
Tuberculosns ! Laboratory

5000/- pm (ﬁxcd) as published
in. thls dally as Advemsement
Noucc for .the - posts " of

under 2
' {Revnscd NatlonalTB Control 3.

“** Fixed Salary for both

'&_‘Sewiccs, (TB),'-‘?Assam.* .
(Mcmber,Secrctary, State TB; .
T ."C

,;zlt is for gericral information' |

.A; S X

’ (SN Track Stereophonic Sound)

Job;, AN R

Ycarfmm 1:9. 2002 to3l 8.2003
and w"l bé. recclved by the

1<

vre .

202,
T roNpuan v
I'M lerugarh i

TN/2558/ I’

: Cunccllnurm of
: W this Recrultment Bonrd, -.
of the following posts has
S1.No. Nanke of post
N Draftsman/Civil . .
Jr. Accounts Assistant

* TGT/Science/AM |

" D1, 12,08.2002
RN/2561/1-

RAILWAY RECRU]TMFNT BOARD GUWAHATI

posls ndvcmscd in employmcm no(iocs of

“ Asa fesult of review conducted by the lndenuug UnjvZonal leway, thc ngcmixmcm :
been reduced to Zero, B )

196 . v

37 1/96 -

20 17200} o
‘24 112001 |

¢

CatNo. .- Fmglom\_cmNoricé No. .
IO

—

(Wllh Digital Quality’ Sound)
- Daily 0t 10.45,2;5 & 8 p.m.
JEVAN NADIR DUTJ PAAR
, (Assamese)
Stg:Jatin Bora, Prastuti
Parashar, Nipon Goswami, .
. IndraBaniaetc.
Advance Booking from 9. '40

550621, 550537,

amto 10.30 am over Phone No. |

ANURAI)HA
i (Dolby SR Sound System)
Daily 11am,2, 5 &8 pm

MUJHSE DOSTI KAROGF
Stg: Hritick Roshan, Karina
Kapoor, Rani Mukherjee.

Advance booking over Phone

No. 550374 & through Internet

booking please log on to:

www.rupaliparda, com

MAYUR KRISHNA (70nmim) -
Sterco Phonic Sound

af- -.g' " At11.30am

5 ,‘* " 2.30,5.30 & 8.30 p.m.”

: cMUJHbF DOSTI KAROGE

3;(1“ S\ Hritick Roshan, Karina

,ﬁnKapoor Rani Mukhcrjcc

L~

Ny

':‘;,fvf SAPSARA (70 mm)

* Dailyat 11am,2,5& 8 pm
N SUPFRF!GHTS
i (English)

. TktRatc:-Royal Family Suite
- @ Rs. 85/ Maharaja Box @
" Rs. 50/- VIP.@ Rs. 25/. D, C.

For Adv. Bookmg of tickets call
570777 between 9 am onwards,

PRAGJYOTI
(With Digital Quality Sound)
Daily atdt am,2,5& 8 pm
MUJHSE DOSTI KAR()(‘ E
Stg: Hritick Koshan, Karina
Kapoor, Rani Mukherjee,”

@Rs. 16/- SPL. @ Rs. 15 &
Front @ Rs. 12/. only.

Srg Brandon Gains & Fayc Yu

> o D
jl Rute: Apsara~25/., Dl}”l )j, ld??zl;:)‘m
' Popular-lS/-RcarJ()/ * LOVE GAMES (E)
- Advance booking over AU am & 2pm.
Phone - 541335 From 9'AM RED ROSE WHl'l E ROSE
¢ . - UDESNA K (Engish)
. Dmlyat]() 45am, 2, 5&8 .m,
A JEVAN NADIR DUT] PAAR BLJULEE.
: (Assamese) Dailyat 10.45,2 & .5 p-m.
Stg. Jatin Bora, Prastutj KANYADAAN

Pamshar Nipon Goswami,
Indra Baniacic,

thc form of.Bank Draft or |
dcmand draft and shall: have
to be valid, for 45 days beyond ]
the vahdlty of the tender,

} ;Other. details of .. the

KELVIN

{Air Cooled)

Dailyat 11am,2,5& 8 pm
» PYAR KI UMANG'

Stg: Stg: Arun Nath, Mridula

Barua, Jatin Bora, Ritupama
Katoki, Jayant Das ctc,
Daily at 8 p.m.
GEETA MERA NAAM
(For Adulis only)
Stg: Shaloo, Rajesh Tiwari,
Vijay Solanki ctc.

(Hindi)

“ Chief Engincer, PWD, NH.,
{Works,- Assam Chandmari;~

Guwahati 3

MEGHDOOT
“Dailyac 11am, 2.5 & 8 pm
MUJHSE DOSTI FARO(.I~
Stg: Hritick Roshan, Karina

‘ CD/Uusl/"NO/?O

YU AN

. “-""‘-
Y R et [ VPR

G/Corrigendum/2670/1

Kapoor, Rani Mukhcrj‘cc.

Daily at 10-45am, 2,5 & 8 pm
JEVAN NADIR DUTI PAAR

Parashar, Nipon Goswami,

"URVASI

(Assamese)
Stg. Jatin Bora, Prastuti

{ndm Baiacic, -

\ \
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C.A. NO. 379/2002

Sri P. Debnath

- VSI -

Union Of India & Ors.

5

In_the matter of @
Written Statement on behalf of

the respondents.

The respondents in the above cage most

respectfully beg to state as under :

1. _ That the respondents have gone through the

original application and have understood the contents

thereof.

2. That the respondents do not admit any
. ____.-_-—// ‘
stqtement except those which are specifically admitted in

this written statement. Statements not admitted are denied.

Fa That in reply to the statements in para 4.1
to 4.7 it is stated that an employment Notice No. 1/96 was
Lsgued on 21.5.1996. The said employment notice was closed
on '30.0&.1996. In the said employment notice there were 39

categories. \Category No.37 was meant for Junior Accounts

% —_— -

Asgsistant. There were altogather 31 posts in Category No.37

comprising UR,SC,S5T and OBC. The written examination was
held on 9.11.1997 and the type test was held on 21.12.1997.
: i

S—————

Due to anamulies in the written test the said examination

1

r/“& .

-
2
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was cancelled vide Rly. Board's No.98/E(RRE)/11/12 dated
23.8.2000., Subsequently written examination was held on

28.0X,2001 and this was also cancelled vide Roard’'s Letter

- No.E(RRE)/2001/11/1 dated 6.8.2001.

Copy of the letter dated 23.%.2000

is enclosed as Annexure R/1.

Copy of the letter dated 6.8.2001

is enclosed as Annexure R/2.

4. That in reply to the statements in para 4,10

it is stated that in view of the review and for want of
vacancies Board vide their letter No. E(RRB)/2000/10/1 dated
01.11.2601  all pending indent of Junior Accounts Assistant
was cancelled. Railway Board also vide letter No.
E(RRE}/2001/9/1 dated 6.11.2001 imposed restriction on
iséuing recruitment notices in the category of Junior
Accounts Assistant without prior approval of the Board.

Copy of the letter dated 1.11.2001

is enclosed as Annexure R/3

Copy of the letter dated 6.11.2001

is enclosed as Annexure R/4.

. ‘ That in the facts and circumstances; of the

case the application deserves to be dismissed with cost.
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Verification

’lllll@t'l?.‘lll ----L’:)‘:/-(u----n--.--na.,WOf'king

as ....mvdy.!“}??./.’&{e(}t.@vw.\'ﬁ{f‘l.,N.F.R‘ly, Maligaon, do

hereby verify that, the statements made in the paragraphs 1

to 5 are true to my knowledge.

Guwahati Signature
gpq( 3 /2003 e

Chawmnan 0
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o i GOVERNMENT OF INDIA
o . MINISTRY OF RAILWAYS
wrannar wof qaEt ad : , .
14 f8utae,1999 - 14 ffd, 2000 o (lm,ll‘WAY UOARD)
v ; ] //: o
No.98/E(RRB)/11/12 _ ‘New Delhi, dated 23.%.2000

The Chairman,
Railway Recruitment Board, '

Guwahati. ,

~ Sub:- Permission for repeat writlen examlnauon for the post of
) Jr. Acoounts Assistants (Emp. Notice No. 1/96 Cat., No.3).

Ref:- Chalrman/RRB/Guwahati s Confidential . - letter
No RRB/G/154/1/Pt.2 datcd 5.4.2000. ﬂjm V“J“"‘““ Jite.

oy

RRCB have considered the report of v1g11anoe!ozgamsatlon of

N.F. Railway and have decided (after toking into acwunt the
implications of irregularities brought out), to cancel the above written
examination and call all the candidates who had appeared carlier for
re-examination.  Candidates called for re-examination may be permitied

to and fro free travel. ‘ “

2. Neoessary action may be taken at the -earliestbpossibl‘e.

e

( V. l( Modgal )
Deputy Dlrector, Estt. (RRB),
. Railway Board.

/
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GOVERNMENT O INDIA/BHARAT SARKAR-
MINISTRY Of RAILWAYS/RAIL MANTRALAYA
(RALILWAY -BOARD)

A OROR K X

No.E(RRB)/2001/11/1 New Delhi, dated 6.8.2001
/

}/ . The Chairman, _

! Railway Recruitment Board,
Guwahati.

2. The Chief Personnel Officer,

N.I. Railway,
Guwahati.

Subs- Written examination for the pont of Jr. Acconuts
Assistant - Cat. NoJ7 of IK.N. No.J/96 ‘held on
25.3.2001. : :

. Ref:- Your confidential D.O. leter No.RRB/G/37/1/99 dated

25.3.2001.

{ e

KRCB have considered your proposal in the light of the
facts and circumstances of the case and have decided fo .cancel
the above examination. Board's decision regarding aclion to be
taken to preveni recurrence of such incidents is reproduced as
under:-

1. "CPO/N.F'. Railway may be asked to call for
explanation of the officer-incharge: and take up with
him. A warnwy____i”m to the officer in case
the circumstances were  same  as f-xphined by

- Chairman/RRB. T

2. Chairman/RRI3/Guwahati may be advised to stop calling,

' candidates one hour 1n advance. Call letters should
be issued strictly as per provision of para ‘208 of RRB

Manuzl. 1t should only give the time of commencement

. : of the examination. Candidates should be advised in
' the call letter, that entry into the examination hall
will not be allowed until 15 minutes Dbefore
commencement of the examination, as .also that no

candidate sball be  allowed to turn up later than 10

minutes after commencement of the examination (para

309.2 of KK Mznual)." .
L

(VaK- f\/.’)dﬂal)

Dy. Dbirector,: hstt. (RRB),.
‘ Ratlway Board.



/ o GOVFRNMENT OF INDIA/BHARAT SARI{AR _' 'ﬁ“.:‘/’
o . MINISTRY OF RAILWAYS/RAIL MANTRALAYA (Y
(RAILWAY BOARD) '~ - 1oy,
T ks . o
~ No. 1«(1{1\13)/2000/10/1 S  New Delhi, dated 1.11.2001

'l he Chairmen
lew,ly Recruitment Boards,

Murmbai, /\hmcddl).]d Ajmer, Bhopal(m(l (n()uhr«,h o
v '

, In view of the unpanulul Jr. /\(,(,ounts Asmslanlq (JAAs) scale
' Rs.4000-6000 (RPS) awaiting absorption for want ()l vacancics on the

Railways, Board. have decided that all [)(ll(lln[ m(l( nts of JANS
“recelved from Westlern, Central and N.F. I\(ulwuys on RRUs may be

. cancelled; 7 . ' v
],Va.,rwt..

‘ o (VLKL Modgg \I)
Dy. Director Estt.(RRB)
| - Railway Board.
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MINISTRY OF RAILWAYS/RAIL MANTRALAYA

[RAILWAY BOARD)] | E

No. E(RRB)/2001/9/ 1 New Delhi, dated 6..11,2001

GOVERNMENT OF INDIA/BHARAT SARKAR ' ﬁ/.

The General Manager,
All Indian Railways/PUs

The Chairman,
All Railway Recruitment Boards.

8ub: Restriction on publication of Recpuitment Notices.

o ;}vusfu aV‘J
Ref: Board’s lettersNo. E(RRB)/2001/9/1 dated/2.11.2001.
. EEEEEEE]

Restriction impoéed by Board in terms of their lettersquoted above
on issuing Recruitment Notices in the following categories unless their
prior approval has been obtained, has been extened up to 31.7.2003:-

(1) Senior Clerks

(i) Junior Clerks /Typists -
(iif)  Junior Accounts Assistants
(iv) . Junior Accounts Clerks

(v) Time Keepers

ot

(V.K.Modgal)
Dy. Director Estt.(RRB)
Railway Board
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